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SHRI RAM JETHMALANI: Sir, the Law Commission, in its 120th
report, amongst its other suggestions, has incorporated this suggestion
as well, that we should abolish this system of candidates contesting
elections from more than one constituency. The Law Commission’s
report is under the active consideration of the Government. Sir, we
will certainly consult all the political parties and bring forward a
comprehensive electoral reforms Bill which is also a part of the
pledge which we have made in the President’s Address.
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MR. CHAIRMAN: It is a suggestion by the hon. Member that there
should be a Minister for clarifications. It is for the Government to
decide and not the hon. Minister.

Road Links to Buddhist Places in Uttar Pradesh

*326. SHRI RAIJNATH SINGH ‘SURYA’: Will the Minister of
SURFACE TRANSPORT be pleased to state:

(a) whether some roads connecting Buddhist centres in U.P. are
being constructed from external assistance;
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(b) if so, whether the road between Faizabad and Allahabad is also
covered in it;

(c) if so, whether it has been completed particularly between
Sultanpur-Allahabad; and

(d) if not, when it is going to be completed?

THE MINISTER OF SURFACE TRANSPORT (SHRI RAIJ-
NATH SINGH); (a) No, Sir.

(b) to (d) Does not arise.
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MISS SAROJ KHAPARDE: Sir, I would like to know from the

hon. Minister as to what is the progress of the ongoing road
construction project of the Central Government in Maharashtra.

SHRI RAINATH SINGH: Sir, this question does not relate to the
original question.
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MR, CHAIRMAN: Question Hour is over.

WRITTEN ANSWERS T/O/ STARRED QUESTIONS
Settlement of Sardgr"Sarovar Narmada Dam Issue

*327. SHRI BRAHMAKUMAR BHATT: Will the Minister of
WATER RESOURCES be pleased to state:

(a) whether it is a fact that Hon’ble Prime Minister had announced
in Gujarat that the “SARDAR SAROVAR NARMADA DAM”
issue will be resolved soon after the Elections, the way he had
resolved “Cauvery Water dispute’; and

(b} if so, the initiative taken/proposed to be taken by Government
in this regard?

THE MINISTER OF WATER RESOURCES (DR.
C.P.THAKUR): (a) and (b) The Government is taking all necessary
steps to resolve the issues and remove the bottlenecks in smooth

implementation of Sardar Sarovar Project. The Project has also been
included for Central Loan Assistance under the Accelerated Irriga-
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